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belonging to scheduled tribes in Bihar during 
the current year; 

(b) if so, the number of such hostels 
proposed to be built: and 

(cl whether soma hostels will also be . 
opened in Bhojpur district? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) to (c). There are Centrally Sponsored 
Schemes under which grants are given to 
the States on matching contribution basis for 
construction of hostels for Scheduled Tnbes 
boys and girls. The number of hostels con-
structed in a particular year in ay State will 
depend on the proposals received from the 
State concerned. Proposals of the Govern-
ment of Bihar for the year 1990-91 are 
awaited. 

[English] 

Objectives of National Water Develop-
ment Agency 

10153. SHRIGOPINATHGAJAPATHI: 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) the main objective of the National 
Water Development Agency; 

(b) the work done by NWDA safar; and 

(c) the details of worKs likely to be 
undertaken by NWDA in future? 

THE MINISTER OF STATE OF THE 
MINISTRYOFWA TER RESOURCES (SHRI 
MANUBHAI KOTADIA): (a) In 1980, the 
Government prepared a National Perspec-
tive for water resources developmeht which 
comprises two components viz. the Hima-
layan rivers development and the peninsular 
rivers development. The National Water 
Development Agency (NWDA) was set up in 

July, 1982 to carry out field investigations 
and work our proposals for the Peninsular 
rivers develOpment component. 

(b) and (e). The Peninsular river devel-
opment entail preparation of preHminary 
feasibility reports for 17 water transfer links. 
Up to the end of VII Plan preliminary feasibil-
ity reports on Slinks have been prepared and 
reports for the remaining 12 are programmed 
to be prepared in VIII Plan. Economic Evalu-
ation Studies of links wHi also be taken up. 
The detailed surveys and investigations for 
the water transfer links will be taken uP. 
subjed to the consensus of the basin States. 

Use of Hindi In CGHS dispensaries 

10154. SHRfGOPINATHGAJAPATHI: 
Will the Minister of HEALTH AND FAMilY 
WELFARE be pleased to state: 

ra) whether the provision of the Official 
Languages Ad and the Annual Programme 
for progressive use of Hmdl is being imple-
mented in all CGHS OispensanesIHospi-
talslStoreslZonal headquarters and Head-
quarters in Delhi and New Delhi; 

(b) if so, the total number of Roman and 
Devnagari type writersltypists provided in 
the CGHS headquarters, Zonal Headquar-
ters and various store depots in DelhilNew 
Delhi; and 

(c) the percentage of eqUipments of 
Devnagari script to the total number of such 
equipments? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HfALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD): 
(a) The provision of Official Language Act 
and rules framed there under are fully com-
pUed with for the progressive use of Hindi in 
the atficlai work In CGHS. Efforts are also 
made to achieve the targets laid down in the 
Annual Programme issued by the Depart-
ment of Official Language every year. 
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(b) The information is as under:-

(i) Total member of employ~s trained in Hindi trained 54 

(ii) Number of Roman Type writers 

(iii) Number of Devnagari typewriters 

(c) The Percentage of equipment of 
Devnagari script to the total number of such 
equipment is 15.6°.4. 

Tenders for Sophisticated Scanner by 
Nimhans, Banga lore 

10155. SHRI H. C. SRIKANTAIAH: Will 
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state: 

(a) whether Nationallnstrtute of Mental 
health and Neuro Sciences (NIMHANS) 
Bangalore has called for global tenders for 
the purchases of As. 1.5 crores sophisV-
cated scanner; 

(b) if so, when the tenders were called; 

(c) whether NIMHANS, Banga!ore has 
acquired the sophisticated scanner; and 

(d) if not, the time by Which it wilt be 
acquired? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHAI RASHEED MASOOD): 
(a) and (b). Yes. Tha tenders were invrted in 
February, 1 989. 

(c) and (d). The Seleded Firm MIs. 
General Electric Company, U. S. A. has not 
yet executed the tripartite agreement bind-
ing itself and its Indian Agent Mis. I.G.E. 
(India) Ltd. 8angalore. It is expected that this 
aquipment wit! be installed in January/Feb-
ruary.1991. 
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Lithotriptor Supplied In LNJP Hospital 

10156. DR. BHAGWAN DASS 
RA THOR: Wilt the Minister of HEALTH AND 
FAMIL Y WELFARE be pleased to state: 

(a) when was the lithotriptor suppHed 
and Ulstalled in the LN.J.P. Hospital, New 
Delhi; ... 

(b) the number of patients who have 
been treated on this lithotriptor so far and the 
success rate of this equipment in treating the 
patients; and 

(c) whether the treatment is given free 
of cost to the patients? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD): 
(a) Lithotriptor was supplied on 19.9.1989. 
The equipment was installed and made 
operattonal on 26.3.1990 in LN.J.P. Hospi-
tal, New Delhi. 

(b) so far40 patients have been treated 
with lithotriptor with approximately 65% 
success rate on first attempt. 

iC) The patients are being treated free 
of cost till the charges are finalised by the 
Delhi Administration. 

[ Translation] 
Facilities to Women Employees In 

Hospitals During Night Duty 

10157. SHRI HARIBHAU SHANKAR 
MAHALE: Will the Minister of HEALTH AND 


